
ENTRpj ADMB\JISTRATflTE TRIBWAL 

BANGALORE  V 	 ECH 

(,I) 	Second Floor, 
Commercial Complex, 

V 	 V 	 Indirnagar, 	V 

BANGALOiE... 560 '83. 

Dated23DEC19 

Miscellaneous APPLICATIQJ No; 563 of 1994 in OA.NO.984/J.993.  

APPLCJJTS... 	
V 

Srj.H.N.Thulasjramajah and another, 
.v/s. 

RESPcNDENTS:.. The Director,Depttl.Exams Section,Telecom Deptt. 
New Delhi and Others. 

T. 

1. 	V Dr.M.S.Nagaraja,Advocate, 
No.11,Sectond Floor, 
First Cross,Sujatha Complex, 
Gandhinagar, I3angalore-9. 

2. 	 Sri.M.Vasudeva Rao, 
Addl.Central Govt.$tng.Conse1, 

V 
High Court Bldg,Bangalore-1. 

Sijhject: V •F•rwajng n.f •c.j,e 	
ed of the OrdQr- pass 	,by the 'Central Administrative Tri1una1,Bar.a1,r, 

--xx-- 

PIese find enclosed herewith a copy of the cYaDER/ 
STAY ORDER/JJ\JTERJ ORDER/ Passed by this Trjb-1 j, 

theabove 
mentioned PPlication(s) on 14-12-1994. 

V 	
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V 

V 
V 	 JTJJICIpj. BRANCHES. 
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In the Central Administrative Tribunal 

Bangalore Bench 

Bangalore 6) 
tii\ No 	 '' 

Application No 	 of 1993 

ORDER SHEET (contd) 
S).H 	 ______________________________________ ~Vlk /ii. 	i. i/ip,',Ale eoln PA'.J1/tQ'vt6 

Date 	 Office Notes 	 I 	 Orders of Tribunal 

I 
	ORDERS ON MA 563/94 

tfR (l'IA)/ ANV (nj) 

14.12.94 

Heard. Respondents have made this 

MA of 563/94 seeking extension of time 

by a turther period of two months on the 

ground that there is a contrary decision 

of the Pladra8 Bench of this Tribunal 

which is in favour of the respondents and 

therefore they have tiled a Special Leave 

Petition before the Supreme Court. Regard 

beirg had that the matter is now bet cr e 

the Supreme Court, it is proper to extend 

the time as sought by the respon:ents. 

Accordingly MA 553/94 is allowed and time 

extended by a further period of two months 

from 12.12.94. 

1 

TRUE COPY 

Central Admin rtt't Tribunal 

Bangalore Bench 
Øangalof8 
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CEIN' LJ 	IS lB AT IV! TB IBLUL 
}- - 'NG1'0BE BENCH 

Second Floor, 
Commercial Complex, 

Miscellaneous 	 Indiranagar, 
BANGJO1E_ 560 038. 

ated: 29SEP1994 

APPLICATIQ NO: 	984 of 1993. 
- 

AI1LICPNTS 	Sri.H.N.Thulasjramajah and another 

RESFcNDFNT 	The Director,Deptl.Exam.Sectjon,Deptt.of Telecom, 
New Delhi and Others. 

T. 

Dr.M.S.Nagaraja,Adyocate, 
No.I1,First Cross,II Floor, 

- Second Floor,Sujatha Complex, 
I  Gandhinagar,Bangalore-560cJ09. 

1 Sri.M.Vasudeva Rao,Addl.Central 
Govt.Stng.Counsel,Hjgh Court Bldg, 

Bangalore-560001. 

Suhje: 	FLwidjng f 	pi 	f the Ordor Passed by the Cejitral Administrative Tr.ihuiaI,Bagalqr 

P1se find enclesed herewith a copy of th 	DEfl/ STAY ORDER/JNTERIM OBIJER/ Pass&d by this Irjb-1 
	th above mntjoned PPlication(s) on 12th Sept'94. 

A 
/ 

Uf 	

DERJr BEGISTRpJ 
JUD IC I BRANCHES. 

gm* 
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(4,/a4 qu/9i, 

Jate 
	 Off icó Notes 

	 Orders of Tribunal 

VR ()LANv (IJi 
12.9.94 

OR3ERSON MPi 406194 

Heard. 

I'lA 406/94 seeking extension of time 

l is allowed for a further pertod of 

three months from 09.09,1994, 

_L 
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S

Central 

	fficer 
TribUfl8I 

angalorO Bench 

Bangaloro 



APPL1CAT 1W NUMBER: 	- 

APPLiCANTS: 	S. 	 - 	R[iDENTS: 
S±i.H.N.Thujjsirarnäjah and another v/s. The Direàtor,Deartmental 

To. 	 Exarn..Sectjon,Deptt.of Telecom, 
New Delhi and Others. 

I. 	D r.M.p.Nagaraja,Advocate,No.jl Secnd Fioor,First Cross, 
Suj atha Cornplex,Gandhiri agar, Bangal-56Ooo9.' 

2. 	Me Chief General Manager,Karnataka Telecom Region, 
No.l,Old Madras Road,Ulsoor,Bangalore_oo. - 

3. 	Sri.M.v'asudeva Rao,Add1.Centra1 :Govt.Stng.Counse1, 
High Crurt Building,Bangaiore_i. 

Subjec... Forardg 
Of copies of .the Orders PasseJ 

by the veT Qenta1 administrat4.b 
• Please find enclosed herewith 

TERD4 a Copy of the DER/ STAY 	
Passd by th mentione 	 is Tribal in the above 	• d apPj.I.cat ion Cs) 

Jj DE1JTy REGI- I 	JW IC IAL BRANCHES 	• - gm* 	 - 
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	ISThATtIE 'TIEUNAL : BMALORE BENCH 

PPLICATION NO.984/199 

DA 
 

:.. 	TE0 THIS THE FIFTEENTH DAY. 	APA 	1994. 

Mr. 3ustice P.K.  ,Shyamsundar, Vice Chairman 

Mr. T.V. Ramanan, Member (A) 	
0 - 

Shri H.N. Thulaairamaiah . 
Aged 31 years 
Hegalavadi, Gubbi Taluk 
Tuinkur District, 

Shri R.V. Hegde 
Aged 31 years 
Near Government Well, Upparahalli 
Tumkur. 	 ... Applicants 

(By or. P1.5., Nagaraja, Advocate) 

4. 

Vs. 

1, The Director 
Departmental Examination Section 
Department of Telecommunications 
Oak Bhavan, parliament Street 
New Delhi—hO 001. 

The Oirector General (STc) 
Ministry of Communications 
Department of Telecommunications 
Government of India, New Delhi. 

The Chief General {lanager 
Karnataka Telecom Circle 
Barigalore, 

The Telecom District Engineer 
I,nkur. 	 000 Respondents 

(By Shri 11.V, Rao, A.c.C.S.c.) 

ORDER 

(mrs 3ustice P.K. Shyamsundar, 
Vice Chairman) 

We have heard both sides. We think it appropriate 

to direct the respondents to consider and dispose of the 

applicant's representation stated to have been made and is still 

ending. That representation to be disposed of taking into 

consideration the judcernent of this Tribunal rendered In 



!iJ!1II 
V .  

- 	 V 	V 
	 S 

O.A. 344/1993 decided on 6th 3anuary, 1994 wherein the 

principle laid down is that sc/si candidates who appear 

for Departmental Examination, in relation the subjects in 

which they were unsuccessful, they should be graced upto 

V 	 passing level provided they are otherwise found to be suitable 

for promotion. Time for compliance is 4 months from the 

date of receipt of a copy of this order. No costs. 

- 	- 	 V 

	

(T.v. RriANAN) 	 (F.K. SHYAIISUNDAR) 

11EIBER(A) 	 VICE CI1tRVIAN 
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